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CEITTAAL ADMINISTRATIVE TRIBUt.P.L 

ALLAHABAD BENCH, ALLAHABA:l. 

(Open CeurtiJ 

Allahabad this the 30th day of September, 2004. 

origina l Application No . 1034 of 1998 . 

Hon 'ble Mr. Justice S.R. Singh, Vice-Cha irman . 
Hon' b l e Mrs . Roli Srivastava , Member- A. 

Phool Chandr a S/o Sri Ram Niwas 
R/o Vill. Rampur Kotwa , P .o. Rampur . 

Di stt. Pratapgarh . 

• ••••••••• Applicant 

counsel for the applicant :- Sri Satish ow ived i 

VERSUS ------
1. Union of India t hr ough the Secretary , 

M/o Corrununication, Govt . of Ind i a , Nel-1 Delhi. 

2. The Se nior superintendent of Pos t Offices, 
Allahabad Division , Allahabad . 

3. The Sub - Divis ional Inspector, Pos t Offices , 

Northern Sub Division, Alla habad 211013. 

4. Sri O.B. S ingh, Sub Divis ional Inspector, 
Northe rn Sub Division, Allahabad . 

S • Sri Bhimsen Ya dav S/o Sri Clhambhu Nath Yadav, 
R/o Avtarpur, Post Office- umari Kotla , 
Bhadari, Pratapgarh. 

• •••••••• Respondents 

counsel for the r espondent s :- Sri s .c . Mi shra 
Sri A .a .L. Sriva s tava 

ORDER -------
By Hon'ble t-tr. Justice S.R. Singh, VC. 

The r e lief claimed herein i s that the appointme nt of 

5th respondent on the p~st of EDDA-cum-EOMC in Branch Post 

office, Rampur Kotwa, Northern Sub Divis i on , Allahabad be 

declared illegal and quashed and r espondent Nos . 1 t o 4 be 

d irected t o hold fre sh sele~ for appointment to the post 
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in quest ion. 

2. In CA, it has been stated that the Employment Exchange 

\>ta s r equested to spon sor minimwn of three names l-1ho f ulf Jlled 

the requisite qualification for appointrnent to the post of 

EDDA/J!::JMC . It appears tha t five candida tes were sponsor ed 

all of whom were req uired to submit their application on 

pre s cribed proforma by the g i ven date. It i s submitted that 

onl y two applicati.~ns one from Sri Shamim Ahmad Siddiqui am 
another from Rama Shankdr were recleved in which the application 

of Sri Rama Shankar \·ras found incomplete. Ther efore, the 

notification -:oJas treated a s cancelled and aga in f r esh open 

notification was i ssued on 22.06 .1998 inviting applications 

for the post in q uestion. Purs uttnt to the open advertisement 

12 c a ndida t es applied for the post of \·thom the 5th respondent 

\·1as firs t in t h e merit l i st. In these facts and circumstance s , 
,~ 

\ ·1e find no inf-.rmity in the process of select ion and 

appointrnent. Accord ing ly the O .A fail s and i s dismissed. 

3. There \-1111 be no order as to costs. 

~~-Af-
M ember - A . 

\) 

Vice-Cha~. 
/Anand/ 
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